SLP(C) No. 16181 OF 2004

| TEM No. 37 Court No. 9 SECTION |1 VB
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (G vil) No.16181/2004
(From the judgenent and order dated 11/07/2003 in CW 1682/02
of The H GH COURT OF PUNJAB & HARYANA AT CHANDI GARH)
JASBI R SI NGH Petitioner (s)
VERSUS
PUNJAB & SI ND BANK & ORS. Respondent (s)
(Wth prayer for interimrelief)
( Wth Appln(s). for c/delay in filing SLP )
Date : 10/12/2004 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE P. VENKATARAMA REDDI

HON BLE MR, JUSTI CE A K. MATHUR

For Petitioner (s)M. CGopal Prasad, Adv.
M . Anand Shekhar, Adv.

For Respondent (s)M. V.Shekhar, Adv.
M. J. Buther, Adv.
M. R S. Chauhan, Adv.

Ms. Ceeta Kalra, Adv.
M. Anbhoj Kumar Sinha, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER
Del ay condoned.
Leave granted.

Li berty to nmention for an early date of hearing.

( Meenu Sethi )
Court Master

( Prom | a Nagpal )
Court Master



